
A : '

CrCNTRAl ADFITMT^TRATII/E t r ib u n a l . JABALPUR BEMCH,.JABALPUR

Q r io in a l A p p lica tio n  No, 289 o f2 0 P A

Ja b a lp u r ,  th is  the 8th day of A p r i l ,  2OO4

Hon'ble Sh ri r i .P .  S ingh , Uice Chairman 
Hon*ble Sh r i Fladan Mohan, Ju d ic ia l  Member

Jagd ish  Prasad K a ta re , s/o* Gopal Prasad 
Katare j aged about 29 y e a rs , re s id in g  at _
V il la g e  - T ikhad , T e h s il - I t a r s i ,
D is t r ic t  - Hoshangabad (M P).

(By Advocate - Sh ri Ashok Kumar Chourasia)

A pp lican t

2v

V e x  s u s

Union o f In d ia ,  through i t s _  
General Manager, C en tra l R a ilw a y , 
a ih a tra p a t i S h iv a j i  Te rm ina l, 
Mumbai•

Chief Commissioner o f S e c u r it y ,  
C en tra l Ra ilw ay S e c u r ity  Fo rce , 
Chhatrapati S h iv a j i  Term ina l, 

C en tra l R a ilw a y , Mumbai.

O R D E R  (O ra l)

R e s p o n d e n t s

By M#P. S irioh . Mice Chairman -

Th is O r ig in a l A p p lic a tio n  has been f i l e d  by the 

ap p lica n t seeking r e l i e f  f o r  appointment as Constable in  

the  Railway P ro te c t io n  Fo rce . The Ra ilw ay P ro te c t io n  Force 

i s  a Armed fo rce  o f the Union and the T r ib u n a l has no 

ju r is d ic t io n  to  ad ju d ica te  the s e rv ic e  m atters o f th e  

Armed force personne l. A cco rd in g ly , the O r ig in a l A p p lica ­

t io n  i s  d ism issed fo r want o f ju r is d ic t io n  and the 

ap p lica n t i s  a t l ib e r t y  to  approach the ap p ro p ria te  forum.

(Madan Moimn) 
Ju d ic ia l  Member

(M .P« S ingh) 
Uice Chairman
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